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1 2 3 4 5
24, Gujarat* 3355 4121 2402
25. Maharashtra ** 9054 13694 155
26. Andhra Pradesh 7590 4831 0
27. Telangana 0 3432 0
28. Karnataka 8746 12257 0
29. Goa 163 130 0
30. Lakshadweep 0 46 0
31 Kerala 5056 2933 1880
32. Tamil Nadu 6913 8459 4882
33. Puducherry 162 227 191
34, Andaman & Nicobar Islands 331 165 0
TotaL 165980 181830 57508

# Upto 30th October 2015
* including Daman and Diu

** including Dadra and Nagar Haveli
Technical fault in the e-Migrate system

1370. SHRIMATI RENUKA CHOWDHURY: Will the Minister of OVERSEAS
INDIAN AFFAIRS be pleased to state:

(a) whether certain faults have been noticed i n the e-Migrate system launched
recently by Indian Mission in UAE to smoothen and streamline the recruitment of Indian

workers;
(b) if so, the details thercof along with the reasons therefor; and

(c) the remedial steps taken by Government for early resolution of the problem in

order to ensure smooth recruitment of Indian workers?

THE MINISTER OF STATE IN THE MINISTRY OF OVERSEAS INDIAN
AFFAIRS (GENERAL (RETD.)VK. SINGH): (a) to (c) The e-Migrate system aims to
provide efficiency and transparency in the recruitment of Emigration Check Required
(ECR) category Indian workers for overseas employment. The complaints received

regarding e-Migrate are largely in the nature of teething troubles of an e-governance
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project. The stakeholders, such as Indian Missions including Indian Mission in UAE and
recruiting agents have been consulted in the matter. The remedial steps taken in this
regard include simplification of processes, namely Foreign Employer (FE) registration

process; process for direct recruitment and manual attestation required in respect of
domestic sector and unskilled workers.

Swarna Pravas Yojana

1371. DR. T.N. SEEMA: Will the Minister of OVERSEAS INDIAN AFFAIRS be
pleased to state:

(a) whether the Swarna Pravas Yojana implemented by Government to impart skill
development for overseas employment to the Indian youth is yet to be implemented,

(b) if so, the details thercof and the number of persons proposed by Government
for skill development for overseas under that scheme;

(c) the details of fund allocation made by Government for this purpose; and

(d) thecorrective measures and the actiontakenby Government forimplementation
of the scheme expeditiously and successfully?

THE MINISTER OF STATE IN THE MINISTRY OF OVERSEAS INDIAN
AFFAIRS (GENERAL (RETD.) VK. SINGH): (a) and (b) The operational modalities
for implementation of Swarna Pravas Yojana, on skill development, are in the process
of being formalised. The objective of the Scheme is to enhance employability of Indian
youth abroad by providing them training and certification which will be internationally
recognised. The number of persons proposed to be trained for overseas employment
during the Twelfth Five Year Plan period is 208000 Indian youth.

(¢c) The budget allocation for the Twelfth Five Year Plan period is ¥ 137.00 crore.
The Budget Estimate (BE) for the year 2015-16 is ¥ 20 .00 crore.

(d) In order to implement the scheme expeditiously and successfully a
Memorandum of Understanding (MoU), to be signed with Ministry of Skill Development
& Entrepreneurship (MSDE), is being finalized. The objective of the MoU is to implement
the scheme in collaboration with Pradhan Mantri Kaushal Vikas Yojana (PMKVY) being
implemented by MSDE.

Indians on hunger strike in Florida Jail

1372. SHRI A K. SELVARAJ: Will the Minister of OVERSEAS INDIAN AFFAIRS
be pleased to state:

(a) whether 22 Indians are on hunger strike in a Florida jail in USA, if so, the
details thereof; and



